157.

To Reduce the Crime

SHRI VARUN CHAUDHRY, M.L.A. : Will the Home Minister be pleased to
state the steps taken by the Government to reduce the crime rate in the

State in the light of latest National Crime Records Bureau (NCRB) report ?

HOME MINISTER, HARYANA

Sir, a statement is laid on the table of the House.



Statement referred to in reply to un-starred Question No. 157

The latest National Crime Records Bureau Report is available for the year
2019. As per this report, during the year 2019, a total of 1,66,336 criminal cases(IPC
plus Local & Special Laws) were registered in the State as compared to 1,91,229

number of cases registered during the year 2018.

A large number of concrete steps have been taken and are being taken by
the Government to reduce the crime rate in the State against all sections of society.
Special emphasis has been given to strengthening the security of women, children,
elderly persons and weaker sections of the society. In addition, the emphasis is being

given on effectively checking the spread of narcotics and illicit arms in the State.
General Crime —

Additional police force has been sanctioned for further reducing the crime rate.
Recruitment is being done on regular basis to fill up the vacancies.

Dial 112 project is being established throughout the State.

Increase in number of patrolling vehicles.

Introducing better communication network.

Round the clock PCR patrolling and Nakabandi duties.

Inter-state nakabandi at state borders.
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Ensuring more visibility of force.
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Night domination exercise is being done on monthly basis.
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Ensure patrolling at crowded places, markets, banks etc.
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Intense dusk and night patrolling on foot and by vehicles.
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Special campaigns are being launched to unearth illicit arms, to arrest narcotics
smugglers, most wanted criminals, proclaimed offenders, bail jumpers, parole
jumpers, rewarded criminals etc.

13.  Inter-district and Inter-state crime meetings at all levels and at regular intervals.
14. Close and effective monitoring by senior officers.
15.  Imparting better training to police personnel in prevention of crime.



Crime against Women -

1.

(i)

Women police stations have been established in all the districts of the State
having full powers of a general police station. Most of the staff posted in these
police stations is female staff. Every women police station has been provided
with 02 light vehicles and 02 scooties for providing quick response to the women
in distress.
A four digit women helpline number 1091 has been activated in all the districts of
the State, specially trained women police officials are deputed to attend this
helpline number. Middle and senior level police officers including the women
police officers monitor the functioning of the helpline and ensure that prompt and
appropriate action is taken on each and every complaint received on the helpline
number.
Mahila PCR vehicles, exclusively staffed by women police officials, have been
deployed in every district for prevention of crime against women and extending
prompt help to women in distress. These PCRs carry out preventive patrolling at
places which are prone to crime against women e.g. girl institutions, market
places and places of worship.
Mahila Help Desks have been established at all sub-divisional Hqrs.
District-level Special Cell for Women and Children have been established in each
Women Police Station. The Cell is headed by a lady officer deputed by the
Women and Child Development Department. She is designated as the District
Prohibition-cum-Protection Officer to function as Child Marriage Prohibition
Officer under the Prohibition of Child Marriage Act, 2006 and as Protection
Officer under the Protection of Women from Domestic Violence Act, 2005.
Anti-eve teasing staff has been created in each district of the State for preventing
incidents of eve-teasing especially mass transport vehicles.
Instructions have been issued to the field police units to take the following
operational measures/steps to prevent crime against women:
To carry out vulnerability mapping. Girls’ schools and colleges, weaker
sections’ habitats, slums etc. are the places that need to be aggressively
patrolled. Self Help Groups be formed in such localities in collaboration with

the NGOs active in the field of women empowerment.
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(ii)

(iii)

(iv)

(vi)

To identify habitual sexual offenders and to take all preventive measures to

contain them.

Single working women, children and domestic maids are high-risk groups.

Awareness campaign be initiated to sensitize them to the threat and

measures they and their stakeholders may take to reduce the risk.

Self-defense camps for willing girls be organized in educational institutions

and Police Lines in collaboration with Sports Department.

Effective day and night patrolling be ensured with emphasis on areas which

are prone to crime against women.

Day and night nakabandi be organized at suitable points and effective

checking is being conducted to apprehend the mischievous elements.
Women police officials are being deployed in civil clothes near places such as
schools, colleges, cinemas, tuition/coaching centres, markets etc which are
prone to such incidents in order to curb eve-teasing and to nab the culprits.
Gender sensitization of the police personnel is being done at a massive scale in
Haryana Police Academy and all the Recruit Training Centres of the State. At the
same time, short courses/seminars/workshops are also being conducted to
sensitize the police personnel at Range and district levels.
Police officials of all ranks are being sensitized towards prevention and detection
of crime against women. Police men at the cutting edge level are being explained
methodology of village touring and the ways to inspire confidence and trust in
women folk in villages and especially in women belonging to weaker sections of
the society. During village visits, interaction with the principals, teachers of the
local schools/colleges is being done.

Narcotics Smuggling —

1.

Inter-state Drug Secretariat has been established in Panchkula with member
States as Haryana, Punjab, Himachal Pradesh, Chandigarh, Rajasthan and
Delhi.

Haryana State Narcotics Control Bureau has been set up with its headquarters in
Madhuban, Karnal with a view to effective check any proliferation of drugs in the
State. It will coordinate the efforts of all police units to ensure a crackdown on

narcotics.



Anti Narcotics Cells have been set up in State Crime Branch Units to supplement
the preventive and detective work done by the district police.

Special Campaigns are being launched at regular intervals to arrest narcotics
smugglers and to seize these drugs. The seized drugs are destroyed after

registration of FIRs and after following due procedure.

Crime against SC/STs —

1.

Prompt registration of FIR is ensured on getting an information of a cognizable
offence under SC/ST Act.

Expeditious investigation is conducted by a Gazetted Officer and case is finalized
at the earliest.

Deputy Commissioner is intimated that compensation may be disbursed to the

victim quickly.
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